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ME. CHAIRMAN: Reports of the Public
Accounts Committee.  Shrimati  Leela
Damodara Menon... Not here. Shri
Totu...Not here.

The House stands adjourned to meet at
2.30 p.m.

The House then adjourned for
lunch at thirty-two minutes past
one of the clock.

The House reassembled after lunch at
thirty-two minutes past two of the clock, The
Vice-Chairman  (Shri  Arvind  Ganesh
Kulkarnij in the Chair.

REPORTS OF THE PUBLIC ACCO-
UNTS COMMITTEE (1978-73)

SHRIMATI LEELA DAMODARA
MENON (Kerala): Sir, I lay on the Table a
copy each of the following Reports of the
Public Accounts Committee:—

(i) Eighty-Third Report on action taken
by Government on the recommendations
contained in the Tenth Report (Sixth Lok
Sabha) on Export of Engineering Goods
relating to the Ministry of Commerce.

(i1) Eighty-Sixth Report on Paragraph 37
of the Report of tihe Comptroller and
Audtor General of India for the year 1975-
76, Union Government (Railways) on
Unauthorised Occupation of Railway Land.

(iii) Ninetieth Report on action taken by
Government on the recommendations
contained in the Sixteenth Report (Sixth
Lok Sabha) on Fifth International Film
Festival relating to Ministry of Information
and Broadcasting.
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CALLING ATTENTION TO A MATTER OF
URGENT PUBLIC IMPORTANCE

Reported blocking by the Government of
United States of America of the i  Export to
India of Viggen Jet Fighters Manufactured by
Sweden

SHRI KAMESHWAR SINGH
(Bihar):  Mr.  Vice-Chairman, Sir, I
call the attention of the Minister of

Defence to the
the Government

reported blockng by
of United States of

America to the export to India of
Viggen jet fighters manufactured by
Sweden. *

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (PROF. SHER
SINGH): Mr. Vice-Chairman, Sir, the House is
aware that the Swedish sircraft VIGGEN is one
of th, three types of aircrafta under consideration
as a replacement for the ageing and obsolescent
Fleet of Canberras and Hunters forming ; part
of the Indian Air Force.

The Engine of the VIGGEN is manufactured
by Sweden under licence from PRATT &
WHITNEY, a' Company based in the U.S.A. In
connection with the Swedish proposal concerning
the VIGGEN made by SAAB-SCANIA, the
Swedish authorities had approached the U.S.
authorities for the clearance of the latter to
Sweden transferring licence for the production of
the Engine in question to India. In response to the
Swedish j request, the U.S. Government are j
understood to have informed the Swedish
Government that it will not be possible for them
to agree to the proposed transfer of licence. This
being the subject matter of reported i exchanges
between the Governments of Sweden and the
U.S.A., the Government of India themselves are
not in possession of the full details of such
exchanges between the other two Governments.

The concerned Cabinet Committee has not so
far been able to consider th, Report rendered by
the Team <jt j Senior Officials who were
deputed to
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visit Sweden, France and the UK. and
evaluate the three proposals concerning the
VIGGEN, th, MIRAGE F-I and the JAGUAR
respectively. For quite sometime, this was
because of the prolonged illness and subse-
quent convalescence of the former Home
Minister, as it was felt that a proposal of this
importance and cost should be taken up for
consideration only when all members of the
Cabinet Committee were available for a meet-
ing. Subsequently, it has not been possible to
take up this important and voluminous Report
on account of Government's preoccupation
with Parliament. Government are expected to
consider the matter shortly.

SHRI KAMESHWAR SINGH; Mr. Vice-
Chairman, this is a very sensitive subject. The
dirty stand of the United States Government
and their attitude towards India are not new. It
is a well known fact that before the Swedish
Minister, Mr. Linder, went to Washington,
the United States Government point-blank
refused permission to sell t, India the Viggeh
jets. In spite of that, the Swedish Minister was
more business-like. The Minister pursued the
matter. He went to The States but in vain.

This h not the case only with the planes.
Rather, the United States has been holding us
at ransome for uranium supply also, the
supply of enriched uranium. At the same
time, the Janata Government has been ol-
ways looking with hopeful eye; and attitude
towards the United States Government. I fail
to understand, when they have ditched us in
the nuclear field and they have ditched us in
the field of advanced technology aircrafts
what for the Janata Government i looking
towards the United States of America. The
most confirmed sources of the United States
Embassy have said that America is totally
against import of advanced aircraft
technology in India.

This is. Sir, a very serious matter. It is not
that Ameica only wants to
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stall the sale of the aircrafts to India, but it
does not want in its heart of hearts that
advanced air technology should be imported
by India and that we should beccnie self-
sufficient.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Why do you not
ask questions or clarifications?

SHRI KAMESHWAR SINGH: No, Sir.
He is in dark himself. 1 must clarify.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Yes, yes.

SHRI KAMESHWAR SINGH: I must
point out. The Minister is in dark still, Sir.

At this point 1 would like to say that we are
not going to enlarge our ai, fleet. It is just that
we are going to replace our ageing Canberra?
and Hunters. Instead of seven ageing
squadrons, we are going to have only five of
them. Even then, the United States of
America is opposed to it. I would like to
mention in this He-use that even in the last
Indo-Pak war in 1971, Pakistan positively had
superior aircrafts. We did not have superior
aircrafts, but due to the dint of courage,
superiority and devotion cf the Indian
Airforce pilots towards the nation, they
downed Sabers and other planes of Pakistan,
not due to superiority of our aircrafts by anv
standards. Even then, the Americans always
think ag if we are going to get the aircrafts to
capture Pakistan and something else. It is
totally baseless.

Sir, the Minister informed the House—I
am quite baffled to hear his statement—that it
was understood that America had refused
permission May 1 know whether he has
clarified from the United States Government
or from the Swedish Minister, Mr. Linder?
Why does he say that it is understood that
America has refined permission?  That is
number one.
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Secondly, Sir, he mentioned that the decision
could not be taken earlier due to the illness of
one Cabinet Minister. Sir, may I know one
po.ntV I would like to have a very specific
answer from the Minister concerned. If one
Minister dies or one or two Cabinet Ministers
are hospitalised, are even vital decisions like
buying of planes, when the enemy countries
have better and superior air-power, striking
capacity and fire-power, stalled? 1 have all
respect and a'l sympathy for the former Home
Minister that he was unwell.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): But why are you
unkind?

SHRI KAMESHWAR SINGH: I ;m sorry, I
am kind, Sir. I have all respect for him and all
sympathy ior him. I have high regard for his
integrity and honesty. But, Sir, I do not want
that the Minister should take shelter in his
name and say tnat the delay took place
because he was ill. Do you mean the
Government has delayed all other actions?
Has the Government not taken any measure,
any action, any decision since his illness? I
question the statement that the delay was due
to the illness cf one Cabinet Minister. But,
SLv, no Government is functioning. Every-
thing is going on. Corruption is going on;
every sort of thing is going on. There they not
stal a decision on any single matter. But here,
they are quoting the illness of Mr. Charan
Singh. "Why? Why should they quote his
illness? So, he should withdraw this statement
that due to the illness of one Cabinet Minister,
no decision was taken. My request is that he
should withdraw his statement that due to one
Cabinet Minister's illness, no decision was
taken. Then I would like to know whether
they have approached our friendly big brother,
America. Ha, the Government written a letter
to the Americans—they are very good
friends—to permit Sweden to sell the aircraft
to India? Or what measures have they taken
with the Swedish Government regard-
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ing the sale of these aircraft?
like to know this.

PROP. SHER SINGH: Sir, the hon.
Member has asked two specific questions.
One is about our not approaching the U.S.
Government about getting these Viggen
aircraft and their licensed production in this
country. Sir, we are not directly concerned
with the USA. We have not got any formal
communication from the USA informing us
about it, because they have not to inform us.
It was between the Government of Sweden,
the Swedish authorities and the U.S.
Government. If they have to seek any
clarification from them, they have to do it,
not we. As far as we are concerned, the latest
information is that the Swedish authorities
have told us that they have taken up the
matter with the U.S. Government and they
want us to continue considering their offer
also along with the other offers. This is what
we have received from them. So, it is for
those two countries to decide between
themselves. We do not come in between
them. If the Swedish Government offers us
and if they can give licensed production to us
after seeking any clarification, it is for them
to do.

Sir, about the second question, now the
former Home Minister was a veiy important
member of the Cabinet Committee which had
to go into this big question, because this is a
very important question and it involves very
heavy costs. Therefore, it was necessary to
have the meeting when all the important
Ministers, including the Home Minister,
would be present in that meeting. Now. as |
tnve made it very clear in the statement, the
Government is taking a decision on this very
shortly.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Shiva Chandra
Jha.

SHRI KAMESHWAR SINGH: No, there
is one point. I referred to your taking it up
with America. Everyday they talk of the
friendly gesture* of America. ~ Why can't
they have a

First 1 should
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word with America? Why not? On everything
America hold us to ransom. They blackmail us.
They do not allow technology to come to us. But
these people swear in the name of America.

THE VICE-CHAIRMAN (SHRI ARVIND'
GANESH KULKARNI): The Minister has'
replied.. .

SHRI KAMESHWAR SINGH: It is absolutely
a negative reply. There :'s no sense in that reply.
There is no truth in that reply. They are hiding
the matter.

PROF. SHER SINGH: Sir, let me make it very
clear: We have no direct concern, so far as this
deal is concerned, with the USA. It is between the
USA and Sweden.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Jha

Ffan ars ar, g 9fe’

st fa=sezqr ((3.i7 ) I7rdreng
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THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Sher Sing, just listen.
The honourable Member. Shri Kesri, has asked you
specifically certain questions. First of all, he has
said that the Home Minister was sick and he
resigned and he is out of the Cabinet and is not
involved. Then he has said that there is the
involvement of a sum of Rs. 1,500 crores also
attracting an increase of Rs. 225 crores. So. in the
national interest, he wants to know whether the
Government is thinking of acting more speedily or
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not. You are mentioning about the reports
saying that they are voluminous. Reporta are
always voluminous.

o ¥t fag : oo &Y Fgr fy

- &% 7y < faar gad o w31 e aga

- HEQY TIF FTT WTHIT REAT F@(T )

FZAZAASIIE ) agT F6N g vt

FET | TAF gIATT AT 75 A F fag
FIF L 0 L

it draree WA ¢ 7 moy 3g

731 a7 f 225 FUT 797 I9 9T A

WA 31 AR F AE | q7 3% fog
Fr PaedarT gear ? -

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Yes, Mr. Indradeep
Sinha.

SHRI INDRADEEP SINHA
(Bihar): Sir, I am surprised at the reply read
out by the honourable Minister. He says that
the Home Minister fell ill. Now, the Home
Minister is out of the Cabinet. I would like to
know whether there has been any
replacement, whether he has been replaced by
any other Minister. Now, Sir, the Prime
Minister is looking after the Home Ministry.
Had the Prime Minister been co-opted to the
Sub-Committee?

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): You put your
question.

SHRI INDRADEEP SINHA: Yes, Sir, I am
putting the question. We are talking about the
question of the Deep Penetration Strike
Aircraft (DRSA) and the honourable Minister
has stated that three modles were selected, the
Viggen, the Jaguar and the Mirage. Now, in
one case, Sir, the United States Government
has vetoed. Is there any guarantee that the
United States Government will not veto in the
other two cases also, because both the
countries Britain and France, are the partners
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of the United States in the NATO? And, Sir.
recently, the Government of Pakistan had
entered into an agreement with the
Government of France for the supply of a
nuclear reprocessing plant and that too has
been vetoed by the Government of the United
States. Now, is there any guarantee that the
United States Government will not similarly
veto our proposal to purchase the Jaguar from
the Government of the U.K. or the proposal to
purchase the Mirage from the Government of
France?

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): That is all.

SHRI INDRADEEP SINHA: Just a minute.
Let me finish. Sir. these two also may be
vetoed. That is why I say that the Government
is living in a world of illusions. They started
with a pious declaration that they want to
pursue a policy of genuine non-alignment...

THE VICE-CHAIRMAN (SHRI1 ARVIND
GANESH KULKARNI): Why are you
entering into the question of foreign policy
now? You ask the question and he will reply
to you.

SHRI INDRADEEP SINHA: 1
am just putting the question.  This is another
point for clarification.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): We are wasting our
time.

SHRI INDRADEEP SINHA: Sir, I am very
relevant and I am just putting the question.
They started with this declaration—now they
say they have corrected the so called "tilt" and
the result is before us. Our Government, even
after paying the price, is not in , position to
purchase the Deep Penetration Strike Aircraft
on a commercial basis from the partners of the
NATO. In isuch a situation, will the
Government consider the advisability of
approaching the other countries or the
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[Shri Indradeep Sinha] countries of the
socialist world, the Soviet Union and the other
count-ties which are not under the influence
of the NATO and which are in a position to
supply the aircraft that our country needs?

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): That is all right.

PROF. SHER SINGH: Sir, about Sweden,
there is the question of transferring the licence
for production of a particular engine which
they themselves are producing under a licence
from the USA. Therefore, the question of the
USA giving them the permission for
transferring the licence for production did
arise and it is between those two countries. As
far as the two other offers are concerned, the
United States does not come into the picture
and for everything that we seek from the
various countries, the USA does not come in. I
do not se. any point in approaching USA or
get its guarantee or satisfy ourselves that
nothing would be vetoed. These questions do
not arise at all. We have got offers from the
other countries and they are sticking to their
offers. About the Viggan aircraft. . have also
found that" the Sweden Government is
seeking a clearance from the USA and they
want us to continue considering their offer and
they have not yet gone back on their offer.

SHRI GHANSHYAMBHAI OZA
(Gujarat): Sir, it is a question of paying an
additional sum of Rs. 225 crores and that
point has to be cleared. This will be there if
there is any delay in the decision. This has to
be clarified.
3P.M.

SHRI INDRADEEP SINHA: He has not

answered my question whether they are also
thinking of approaching socialist countries.

PROF. SHER SINGH: We have no such
proposal.

[ RAJYA SABHA ]

Eocport of Jet Fighters 92
to India

SHRI INDRADEEP SINHA: I also wanted
to know whether in that sub-committee the
Prime Minister is there in place of the Home
Minister.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): What is there? He
must be in the committee. Mr. Zakaria.

DR. RAFIQ ZAKARIA  (Mabharashtra): I
crave your indulgence, and I hope I will be
given a little  time because, Sir, I find that in
this matter the time is of essence. It is not a
question of the United States agreeing to do
one thing or not. Neither is it a question of
genuine non-alignment, of which our
colourful Foreign Minister is such an eloquent
advocate. The position is that  our security
is wide open now, with Pakistan on the
one side and China On the other. Sir,
Pakistan is in possession of Mirage-III|5. It
has got 80 to 85 planes. The radius of action of
these planes is 320 to 460 kms. with a speed
of .98. Sir, in the last war also it was because
of the superior quality of our pilots that des-
pite the fact that we had much inferior planes
that we were able to intercept  the
Pakistani planes and we were able to have a
more victorious situation. Today, Sir ou,
planes which are there—MIG-21—cannot go
from our extreme border beyond Lahore.
If we want t, bomb Peshawar or other
installations in Pakistan, we have no planes.
The position about China  one does  not
know because  there is a lot of secrecy.
And, therefore, Sir, ,s agamst what Pakistan
is known to have and as against what
Pakistan has secretly obtained either  from
the NATO countries or because of their
connection with  Saudi  Arabia, I do not
know what is the position that obtains now.
We will have to seriously consider as to what
action we have to take. It is surprising
that because the Home Minister is not well no
decision-could be taken. Sir, the Swedish
Minister is taking up  the
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matter with the United States Gov- ernment.
Why ehould we depend on anyone in this
matter?  Sir, if tomorrow there is an attack,
we  will be So vulnerable, unless we have an
answer to Pakistan's Mirage-III/5. The
Minister will ~ have to  satisfy this House
about this. Itis not a question of even the
amount involved. The United States
Government may have its own reasons.
Perhaps it does not want India to be in a
dominant  position in  South Asia. Are you
going to keep quite because of that? ~ We have
declared that we shall not go in for any
nuclear device. We have also told the United
States that we have no designs against China or
against  Pakistan. Still the position is that we
can expect no help from the United States and
Sweden cannot sell this technology to us unless
the United States agree. Therefore, 1
would like to know from the hon. Minister
what are the plans.  Sir, the Soviet Union also,
as far as my knowledge goes, has no answer
to  Pakistan's Mirage-III/5. This is a very
serious matter. The Defence Minister says
that they would be manufacturing this.
Certainly. We have not reached that
technological advancement in this field.
You are endangering the security of this

country. We are going on with the
negotiations with Sweden.  Sweden will talk
to America. In the meantime, if there is

anything, what is going to happen to this
country?... (Interruptions)

SHRI G. C. BHATTACHARYA (Uttar
Pradesh): How does he know about the
superiority of those planes? ... (Interruptions)

DR. RAFIQ ZAKARIA: As far as my
knowledge goes, the superiority of Mirage
lies in the fact that it is low lying aircraft.
They are the aircraft...

SHRI G. C. BHATTACHARYA:
What is the basis? What he says is
absolutely incorrect... (Interrup

tions)
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DR. RAFIQ ZAKARIA: Since you are
saying that it is not so, does it become
correct? ... (Interruptions)

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Minister, please
reply to his question along with Mr. Oza's
question about Rs. 225 crores. (Interruptions)

PROF. SHER SINGH: Sir, I have made it
clear that Viggens is not the only aircraft
which is available. It is not that if it held back,
we won't have any other fighter aircraft. We
have other alternatives. We are not holding up
a decision because of the negotiations going
on-between Sweden and the U.S.A.

DR. RAFIQ ZAKARIA: If there are other
aircraft, why are you not specific about them?

PROF. SHER SINGH: Itis  not because
negotiations are going  oa between Sweden
and the U.S.A. for clearance of licence for
production of Viggens in India that we are
holding up our decision. It is not as if no
other fighter aircraft are available There are
other aircraft also. Also. it is not that we will
produce them in our country and we will wait
till that time. ~ We are alive to the situation.
When we finalise this deal, We will
straightaway purchase some to replace our
Canberras and Hunters. These aircraft have
striking power which goes upto 360 nautical
miles as against Mirage which goes upto 300
nautical miles only. But they are old aircraft
and they have to be replaced. We are
replacing them. For replacing them we will
buy some outright and we will produce more
numbers in our country. That is what we are
doing. As for the escalation in price, we are
in touch with the ~ concerned Governments.
We have asked them to extend their last date
which they have given for finalising the deal.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Next item.  Shri
Kalp Nath Rai.
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DR. RAFIQ ZAKARIA; Sir, I need you
protection. The Minister has talked only vaguely.
He has said that some other aircraft are there. Which
are those aircraft? To the best of my knowledge,
there are no such aircraft unless the United States
Government agrees to give them. If the Soviet
Union has some, there is no knowledge. But if the
Soviet Union has, are our friends in negotiation with
the Soviet Union?

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): If it is secret, what can be
disclosed?

DR. RAFIQ ZAKARIA: It is not secret, Sir.

PROF. SHER SINGH: I have made it very clear
that there are two other aircraft available. Jaguar and
Mirage. These two aircraft are available from the U.
K. and France.

DR. RAFIQ ZAKARIA: They are no answer to
Pakistan's Mirage.
REFERENCE TO KIDNAPPING AND MURDER
OF TWO CHILDREN IN DELHI
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DR, V. P.DUTT (Nominated): They
have been killed.
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